13 Atracities on
Harijan in Bihar (C.A.)

oft Wiwr wew  (Fgr) o weAw
T, dF wrfan s w1 AW
faut a1 Afgq ww A dwe F A
ar@xr § ) AAAAEz SE AT XH AW
w1 fagre qoere fomr @ 4, & o
(7 ST AT QAT ATEATE Ty
wg wg W g e W At

weq AP ¢ AMEFT AT AL
FFAT § 1 AET TAR A TG
we & faaThgd wA ST EEA § |

SHR] INDRAJIT GUPTA (Alipore) :

Oniy two of the members whose names
were listed here were present, Further it is
the 251 day. So. kindly be a little indulgent,
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[ «m sorry, | am not allowing it....
({uiooruptions) Please sit down now, I am

soiry. 1 very much wish I would have
allowed it, but the rules come in the way.

11.32 Hrs,
QUESTIONS OF PRIVILEGE—Conrd.

(i) Niws REPORT PUBLISHED IN INDIAN

Expriss, Bompay Epition, paTeEp 30TH

AruiL, 1973 ALLEGEDLY CASTING REFLEC-
TIONS ON MEMBERS

MR. SPEAKER : 1 have to refer 1o cer-
tain privilege motions becanse the House
adiourns sine die today..

First 1 will refer to the one about the
use of the words “goonda”’ and “‘roondai”.
On the 3rd May, 1973, Shri K. P, Unni-
krishnan sought to raise a question of
privilege in the House in respect of the
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following news report published in  the
Indian Express, Bombay Edition, dated the
30th April, 1973. Before taking any action
in the matter, we called for their explana-
tion. The news item reads:
“Mr, Limaye said (in a public meet-
ing at Bombay) the Prime Minister had
a ‘ring of goondas’ among the MPs who
shouted down the Opposition Members
whenever they rose to speak. This
happened cven when the Prime Minister
herself remained prasent in the House,
he added.”
I am sorry the words “goonda™ and “goon
dai” are finding their place in the parlia-
mentary proceedings through some source
or other. 1 cannot help it.

Shri Madhu Limaye had then denied
having used the word “goondas™ as ré-
ported in the above news report,

1 had then said that the concerned news-
paper would be asked to state what it had
to say in the matter, as the convention goes.
The Editor of the Indian Express. in his
letier dated the Tth May. 1973, has stated
as follows 1-—

“At the outset I take the full legal
and moral responsibility for what has
appeared in the Bombay edition of the
Indin Expres. dated 30th April, 1973

regarding the speech of Shri  Madhu
Limave at Bombav.
Our staff reporter maintains that the

report which he has given is a correct
tran Jation of what he heard Mr. Madhu
Limave say at the meeting in question.

It is just possible that our reporter mis-
heard what Mr. Madhu Limave said. Such
misreporting doe: somet'mes occur having
regard 1o the conditions under which re-
poriers work™.

It iy very meaningful and interesing.
Further, he says:

1 may assure you that there was no
intertion on the part of either the (e-
porter or ihe sub<cdiior who hardled
the report to commit any breach of pri-
vilege of the Member. of ihe House, I
mav also mention that in view of Mr.
Limave's attitude to the ruling party and
the strone Taoguaxe he had used apainst
the Government and the Prime Minister
in rome of his other statements, no one
in the editorial dcparimen: had  any
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reason to feel that Mr. Madbu Limaye
was unlikely to make such & statement.

In view of this explanation, ] request
that the lapse, if any. on the part of the
Indian Express, Bombay, in  publishing
the passage to which objection has been
taken, may be condoned by the Speaker.”

The Editor-in-Chief of the Indian Ex-

press, in his letter dated the 10th  May,
1973, has stated as follows :—

“I acknowledge responsibility for the

error complained of in  reporting Mr.

Madhu Limaye's speech at Bombay and
cffer my regret for the lapse.

May 1 say in explanation that the
reporter responsible for the  coverage
maintains that what he wrote represents
a faithful (ranslation of Mr. Limaye's
speech on this particular point. | am,
however, mindful of the possibility that
there was misreporiing having regard 1o
the difficult conditions in which reporters
work and the difficuity of conveying m
FEnglish the flavour of what is said in
anether laneuage, . "

In the beauty of the lunguapge. we are for-
getting what Mr. Limave «aid or what we
have to say. He goes on to sal :

“1 trust the Speaker will accept my
wesprance that thore wis no intention on
the part of those who handied Mr,
Limave's speech on the indian Expresy
ta breach the prwvilege of Members of
Parliament.”

The Printer & Publicher and the con-
cerned Staff Repwter of the Indian Ex-
prevs, in their letiers dated the 10th May,
1973, have siated that they have noihing
more te add 1o the explanaticn given by
their Fditor in the matler.

Now, in view of the above explanation
and rearei offered by the Fditor, Editor-in-
Chicf. Piinter & Publisher und the Safl
Reporier of the Indion Expres, i the
Hous= aprees. the metter may he treated
as closcd

¥ horz, the Howe agree .

HON MEMBERS: Ye:,

MR. SPEAKER: You all agree.
As far as the words, Goonda, Goonedai and
Goondapi are concerncd. T had @ good
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- research work done on it. That i¢ beside

the privilege motion. Don't add it to the
privilege motion.

The office has done some research work
in the matter and have prepared a state-
ment showing the meaning of the words,
Goonda, Guondaj and Goondagi as given
in the English, Hindi and Marathi dic-
tionaries. :

Do yeu want me 1o read that or should
it be laid on the Table of the House 7 I
very much wish my Marathi frineds werc
assembled together.

The meaning of ‘Goonda’ givea in the
Webster's (Third International Edition) is
“professional  terrorist, Hooligan, Guoon,
Thug”. The words ‘Goondai' and ‘Goun-
dagi’ are not given in Webster. In Cham-
bers' 20th Certury and Oxford English
Dictionarics the word “Goaonda’, *Goondai’
and ‘Goondagi® are not given. They huave
not spoiled their books., Coming to the
Hindi Dictionaries, the Hindi-Faglith De-
tionary by Chaturvedi & Tiwari ives the
meaning of “Goonda” as “Rogue, scoundsel,
hoodlum. hooligan™, and of ‘Goondai® us
“Scoundrelism.  rescality, reguerv.  hocli-
panism’, Bhargava's Hindi-Foglish  Dig-
tionary pives the meanine of "Goonia o8
¢A ropue. 1 hooligan, o scoundrel. a Dis-
wolute fellow, wicked, kpovish” and  of
sGoondsi' ax “Knavishness,  rescasity.  bui-
lvism, scoundrelism”.  Gyan Shubd  Kosh,
Hindi-Hindi Dictionary, gives the meamng
of *Goonda, as “Bhadmash, Duryrant, Khote
Chal Chalan Wala”. ‘Khota' in  Puniabi
means ‘Gadha'. T think, it j& "Khote' and
not the Punjubi ‘Khota'. Guan Shabd Kosh
gives the meaning of *Goorda' ax sCronn-
dapan, Dushtata®.  The word ‘(ioondagt’
has nop been given in any of the above-
noted  foor  Hindi Dictionaries. In Prof.
M. K. Dehpacde's Marathi-English  Dic-
tionary, the word: ‘Guondai® and ‘Goon-
dagi’ are not given.

So. | do not want to pursue iy further.
From what 1 sce from the available Hindi
dictionaries where this word is mentoned,
it ic not in goed sense, it is in very bad
1aste.  In Marathi dictionary. it is not even
mentioned.
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MR. SPEAKER : I think, it is not proper
to the dignity of either Mr. Madhu Limaye
or any member who wants to defend it.
This word is never used and understood in
Bood sense, and I very much hope that Mr.

Madhu Limaye will avoid it in future.
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SHRI PILOO MODY (Godhra) : I hope.
this is a restriction only on Mr. Madhu

Limave.

MR. SPEAKER : No; on everybody,

(i) ALLEGED MAL-TREATMENT AND OBS-
TRUCTION CAUSED TO SHRI LaLJyi BHal

M.P. BY RAILWAY STAFF

MR. SPEAKER : Shri Lalji Bhai has
raised a question of privilege. We had
sent his complaint to the Railway autho-
rities and he is not satisfied with the report.
He soys that he was  mal-treated, there
way some misbehaviour. He is not satisfied
with the explanation given by the Railway

authorities,

1 send it to the Privileges Committee—

do vou agree ?
HON. MEMBERS : Yes.

MR SPEAKER: With regard to the
privilege matter raised by Shri Phool Chand
Verma. | had sent for a report by the
Miristry, and they are collecting the facts.
So, it is pending and 1 am not dropping it.

MNow. Papers to be Laid.
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